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discnminationinthis way The whole country
1s taking it senously People's knowledge of
history 1s not imited to that what they are
trying to propagate through live telecast,
radioandadvertisements Theyknowhistory
andfacts itis avery cheap propaganda and
it seems that today's Congress Party is the
real inheritor of the congress party of that
time |would liketosaytheexisting Congress
Party 1s not like the Congress of pre-
independence era Barring a few people all
those who are sitting there were the members
ofthat Congress Party butthe discrimination
which 1s being made by the media Is
condemenable

The Government claims to run the
country on basis of concensus | urge the
Governmenttogive upthe policy of distotring
the History Leave aside the policy of
concensus lest people may not start
boycotting your August Revolution
programmes and start their own parallel
programmes Such a situation may also
anse So If we want It to make a national
programme, History should not be distorted
and the contribution of all those leaders who
took part in the August Revolution should be
highlighted When Lok Nayak Jai Prakash
Narayan was releasedfrom ailttook him 12
hours to cover 10 km distance from Patna
city to Gandhi Maidan Can you forget this
thing? Andcanonly makeapassing reference
about t? The World knows it, History Is
witines to 1t so no more such an attempt be
made

The people know what was the
contribution of Dr Lohia This factcannot be
falsified if you try to do that We have been
witnessing that functions are organised by
Government to highlightthe only one family
You have also forgotten Sardar Patel But
you dont know, these people cannot be
forgotten by the public even If you try to do
so Bithannwversanesofd P Narayan, Lohia,
Sardar Patel and Ambedkar are not
celebrated bythe Government Perhaps you
do not know that public celebrates them and
notfor one day but for 15 days continuously
So don't forget that the public can also
organise theseprogrammes on s ownlevel
We still want that the national programme
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should be celebrated as a national
programme and everyone shouldparticipate
in them So these programmes should be
organised with honesty and put pure intention

[English]

SHRI P C CHACKO (Trnichur) Sir, it1s
most unfortunate that when we are
celebrating such a glonous Chapter of the
Indian History, that 1s, the Golden Jubilee of
the Quit India Movement which 1s taken up
by the Government with such great sincerty
and commitment, that is being distorted and
being criticised in this fashion 1do not want
to wound the sentiments of anybody | am
not disagreeing with what Shn Chandra
Shekhar has said In this House, there are
some Parties which have got a pnck of
conscience when they are looking back to
1942 The Congress Party has the natural
and legitimate nght to celebrate the Golden
Jubilee of the Quit India Movement because
we aretheinheritors, the Congress Party are
the inhentors of that great party which led
this country during the Freedom struggle |
am not saying that any other party or any
other leader or leaders do not have any role
inthis For Acharya Narendra Dev, Dr Lohia
orfor allthese great leaders we have gotthe
highestrespectandregard inyourpresense,
in the Central Hall, when the speeches were
made, references were made to these great
leaders Inthe speech made bythe President
and inthe other speeches, they were saluting
the memory of these great leaders The
Congress party, which ledthis countrydunng
the Freedom struggle, had conducted this
programme in Bombay as also s other parts
of the country A number of programmes
have been chalked out by us (Interruptions)
Please here me | do not want to teach
patriotism to any body But Shn Ram Vilas
Paswan's Party did not conduct a single
programme to celebrate this function
anywhere in India | want to ask a
question (Interruptions)

[ Translation]
SHRIRAM VILAS PASWAN (Rosera)

| am also saying that the Congress-| I1s
conducting such programmes (/nterruptions)
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SHHI GEORGE FERNANDES:
(Muzatfarpur) Both MninalGoreand Pramila
Dandwate faced the lathis even then how it
is said that the programmes are not
conducted (Interruptions) They conducted
such programmes and facedthe lathis Why
do they speak about a thing, which they do
not know (Interruptions)

(English]

SHRI P C CHACKO Please listen to
me The Congress Party is conducting this
programme to commemoratethis occassion
as a one-year programme throughout the
country Which party i1s celebrating this
programme Many parties are criticising the
Congress Partyinthis regard If you are also
really interested, then your parnty should
have a programme The function was
conducted in Bombay They should
understand that Mrs Aruna Asaf Aliis nota
Party member, Mr Aruna Asaf Al 1s not a
Congress Party member Butshe participated
inthe Gwalior functiontoo |would like to say
herethat we are proud and we are pnvileged
to celebrate this function |say thatin every
function the Congress party Is trying to
associate the heroes of our Independence
struggle There may be draw-backs in the
Organisation You cancriticise that But you
are criticising, you are insulting the history of
thiscountry You cannot write a new history!
History of India, history of India’s freedom
struggle is invariably relatedto the Congress
Party's history You should not forget that
The Congress Party's resolution or the quit
India Movement's resolution was passed
and on that date, a reference was made In
the speech Can you deny the history? Can
anyone without referring to that, remember
that occasion? You should understand that
The Congress party do not even have a
distantthinking of insulting ordenigrating the
memory of any national leaders We feel
proud of respecting the memory of all the
national leaders So, Sir, | wish that other
political parties who are allresponsible should
not have denigrated the actions of the
Congress Party to celebrate this golden
Jubllee celebration.
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SHRI RABI RAY (Kendrapada) Mr.
Speaker, Sir, after listening to
Chandrashekhar ji the speaker preceding
me, it Is obvious that he has started the
factual posttion | was under the impression
that the Congress party which is in power will
not indulge In politics in the celebrations of
the 1942 movement's golden jubilee. As
Chandrashekhar has asserted thatthe way
speeches were delivered in the Central Hall
and the way in which the History of the 1942
revolution was put forth in adeformed shape
before the youth of this country is very sad.
| did not expact this thing from the party to
which the hon Pnme Minister belong but |
feelthatthey have learnt nothing fromhistory

Mr Speaker, Sir, | want to submit that
everyone knows and it has become a part of
the history ofthe world's freedom movement
that after the arrest of Gandhij in August
1942 at Bombay, these four brave people,
JaiPrakash Narain, Dr Lohia, Aruna Asaf Ali
and Achyut Patwardhan went under ground
and took over the responsibility of ‘do or die’
movement | want to submi that at that time
| was a student of high school and may be
Chandrashekar)i was also a student of high
school since both of us are of the same age
group and at that time we used to study in a
village high school At that time these four
brave persons alongwith Gandhij had won
the hearts of the youth and continued to rule
their hearts for 10-20 years |want to submi
to all those who are sitting here, specially
Shn Reddy)i who 1s present here and who
had been the Chief Minister of Andhra
Pradesh as to whether they can prove the
History wrong and if #was not like so | want
to mention the names of those persone who
are holding high positions. Eventhese people
have spoken but whether it was not
appropriate for them to mention the names
of alithese four persons intheirspeech? May
be, these four persons had left Congress
afterindependence and startedan aggresive
movementagainst Congress butthose were
the freedom fighters and revolutionaies |
want to bnng on the record which is not
mentioned here that after the last revolution
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of our country under the leadership of
Gandhiy, it was decided by hom before two
days of his death which Iwant to rmind allthe
Congressmen and Chako Sahibshould listen
it carefuly, that the work of Congress, which
was formed for national revolution, 1s over
and Congress should be disband and a Lok

Sevak Sangh should be formed

He wanted to form Lok Sewak Sangh
with the help of those who wished to work for
othe Development of nation Do the
Congressmen not know that it was the last
wish of the Farther of the Nation to disband
Congress?

Today, | want to say somthing about
Netaji Subhash Chandra Bose The words of
Neta)i Subhash Chandra Bose's speech are
still echoing in my ears he was bringing
together allthe Indians in South East Asiafor
the revolution The national leaders should
have made areference of the words of Natay
in their speech and Azad Hind Fauj should
have been mentioned along with the 1942
revolution but it was not mentioned at all, at
least no reference was made 1o it in the
Central Hall | hope that the Congress party
willbe more interested on heanngalithisand
will not deny the things unnecessarnly in a
proudy manner The way in which the
observations of 1942 revolution should have
been andthe waythese have beendone are
not upto the markforabig country, where we
are proud of maintaining parlamentary
democracy

My submission is this much only

SHRI RAM LAKHAN SINGH YADAV
(Arah) Mr Speaker, Sir, t is not necessary
formeto speak, since ShnChandrashekherj
and my friends havetaken partinthis debate
I am not among those who have taken birth
after August revolution |amalso notamong
those who at the time of August revolution
when Netaji fought his first battle in which he
raised the slogan NA DENGE EK BHAI, NA
DENGE PAI" did not take part in that
movement While on the one hand | worked
underthe guidance of Gandhijifor monthsin
Bihar onthe other hand Itook partin the anti-
compromise conference by being a follower
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of Netaj Subhash Chandra Bose. | leamt a
lot by being in the Congress Socialist Party
and under the leadership of Jaiprakash
Narainy When the people, under the
leadership of Jaiprakash Nrainji escaped
from Hazarbagh jail then two people had
spent one night in the VikramM L A Hostel
All this History is before me | faced bullets
while unfurling fiag on the Patna Secretanat
toregister my opposition to British rule, when
| was a student Today it has become an
apple of discord here | think that it 1s very
painful for me Whosoever may be
responsiable for it and whatever may be the
mistakes dueto anyone, but Ithinkthatthere
1s nothing more sad thenthisthat ithastaken
the shape of adebate inthis House Allthese
things will go in athe proceedings and willbe
open for all, | understand that it 1s more
painful tc me | understand that there Is no
need at all of any debate on that after the
speech of Bhai Chandrashekhar), eventhen
my submission to the House is to overlook
the misunderstandings at any level keeping
in view the sanctity of the August revolution,
its History and everyone knows as to who
were the partyicipants in it Today August
revolution is being celebrated all over the
country by all the parties and everyone
shouldco-operate inthat Everybody, who is
in power In State or in Centre should co-
operate and there should be co-operation of
all | think that f 1t 1s made a bone of
contention then it will be a blot on the History
of our country and on the History of the
August-revolution There s no need at allto
pull it further

With these words | beg pardon of my
colleagues and the hon Members since my
emotions are very strong Thatis why I stood
up before you to give vent to
them (Interruptions)

SHRI HARI KISHORE SINGH

(Shechar) Mr Speaker, Sir, Iwantto say a
few words (Interruptions)

MR SPEAKER His assesment is very
good

(Interruptions)
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Speaker, Sir, | come of a family of freedom
fighters There are freedom fighters in my
ownvillage |belong to such an area, where
injustone village in 1942 nine people became
martyrs while facing the European miltary |
am surprised that Ram Lakhan) has stood
up andthattoo onthe occasion of the golden
|ublee of the August revolution of 1942, he
has performed a revolution
act (Interruptions) | am ashamed at the
discussion on it (Interruptions)

SHRI RAM LAKHAN SINGH YADAV
Piease talk sensibly by (Interruptions)

SHRI HARI KISHORE SINGH Ram
Lakhany | am in my senses while
speaking (Interruptions)

SHRI RAM LAKHAN SINGH YADAV [
| say anything about you you will feel bad
about it

SHRIHARIKISHORE SINGH Yousay
anything you like about me 1wilinotfeel bad
about it (/nterruptions)

MR SPEAKER That is why | said that
one should not say anything against the
other

SHRI HARI KISHORE SINGH The
Golden Jubilee Celebratiors of 1942 that we
are observing now Is a national festival But
the manner in which the Government 1s
celebrating it and the way statements are
being made inthisregard  They link it with
some offices (Interruptions)|amdistressed
I would specially like to make an appeal to
Kesnjiwhoissitting here andwho participated
in the 1942 movement (Interruptions)

MR SPEAKER Please do not stretch
it too far (Interruptions)

SHRI HARI KISHORE SINGH He
supported the movement while in Hazaribag
Jai It was during this period that Shn
Jaiprakash Narayan escaped from the
Hazaribag jail (Interruptions)

MR SPEAKER Different States have
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different Government§, Everyone car
celebrate it

(Interruptions)

SHRIHARIKISHORE SINGH Itshould
alsobediscussed Iwouldlike to request Shn
Chandra Shekhar, at least, not to go into it
t was not a national movement of the
Congress () Party as it is being presented
and observed by the Government I thereis
any further dispute, we would say that an
effort i1s being made to glorfy such a leader
who joined the movement most reluctantly

MR SPEAKER Nothing shouldbe dane
tc minimise the glory of that Movement

[English)

SHRI CHITTA BASU (Barasat) | also
want to express my resentment and
unhappiness over the manner in which the
Golden Jubilee celebration of the great
August Revolution has been observed

| Translation)

MR SPEAKER Look, such a talk may
undermine its dignity

(Interruptions)

[English)

SHRI CHITTA BASU Please listen to
me and then you can answer Sir

SHRI SAIFUDDIN CHOUDHURY
(Katwa) He belongs to Netap Subhash
Chandra Bose's party

MR SPEAKER Yes, Netaj Subhash
Chandra Bose is the respected leader of the
country and his memory will be wntteninthe
golden letters

SHRI E AHAMED (Manjen) There is
no mention of Maulana Mohammed Al
Hakeem Ajmal Khan, Dr Fandi They were
also leaders of the freedom movement



407 Re. Golden Jubilee
celebration of Aug.
MR. SPEAKER: Do youwantthiskind of

discussion to go on?

SHRICHITTABASU: You cannot falsify
the history. It is true and we admit that the
AICC onthe 8thof August, 1942 gavethecall
for a countrywide struggle for the liberation
and independence of the country. Mahatma
Gandhi gave a call to the people that the
responsibility of every citizen of the country
was “do ordie”. It is not Congressmen alone,
but there are other political formations and
groups who responded magnificently to the
call of the nation. it was Forward Block, an
illegal party, it was RSP, another important
revolutionary group of our country and there
were a number of revolutionary groups
working in the country and the Communist
Socialist Party under the leadership of Lok
Nayak Jayaprakash Narain, which had a
very prominent and a virtal role to play. You
should know that there were parallel
Governments running in different parts of
the country.

MR. SPEAKER: On that day | would
have allowed you to make a long speech on
the Resolution.

SHRI CHITTA BASU: | have got the
privilege. | feel proud that Tamra Lipta was
declared afree country underthe leadership
of one of the former members of the House,
Satish Kumar Samanta, Ajay Kumar
Mukhopadhyay and other revolutionary
leaders and Congress leaders of course of
undivided Bengal.

Thereforeitis notthe question astowho
gave the call. It is not the question whether
the call was given by the AICC. Ultimately
history has proved that is was the movement
which was launched by the masses and
Masses ook thc responsibility of properly

launchingitinthe v ay they liked. As a matter

of fact, the Cc .gress did not provide
lsauvaisiiip and 'aat is my grievance. They
gave the ca. but the Congress did not take
the respor ;ibility of coordinating the
movemen?, of leading the movement to the
logical conclusion.(/nterruptions)
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SHRI TARA CHAND KHANDELWAL
(Chandni Chowk): Mr. Speaker, Sir, please
hold a separate discussion on it. Others
should also get an opportunity to express
their views during the Zero Hour. it is not
proper that only one hon. Member should
take so much of time...(Interruptions)

SHRICHITTABASU: Therefore, it would
be the endeavour of this House that alithese
things should be borne in mind so that in the
August Revolution, they canbe remembered
by the younger generation of our country in
its proper perspective and in its proper way.
Although very late, | think, the Government
should take into account all these historical
facets and see that it is really observedin a
manner that the people can understand that
it is a national festival and national
responsibility discharged by the Congress.

[ Translation]

THEMINISTER OF PARLIAMENTARY
AFFAIRS (SHRIGHULAM NABIAZAD): Mr.
Speaker, Sir, | do not want 1o go into the
whole dispute but itis a matter of glory forthe
friends of my generation that we got this
opportunity to observe the Golden Jubilee
Celebration of the 'August Revolution'.

it has been said here that an effort was
made by the Congress Party to distort the
history. | would like to assure the leaders and
the hon. Members that there is no question
of distorting the history by the Government
and the Congress Party. The history of the
Congress party is 106-107 years old. The
questicn of distorting its history alsodoes not
arise. Etiorts were made to distort the history
of the Congress party but it did not
succeed.(Intarruptions)

Mr. Speaker, Sir, we respect Gandhiji,
Subhash Chandra Bose, Jai Prakash
Narayan, Jawaharial Nehru, Khan Abdul
Gaffar Khan, Maulana Azad, Rajendra
Prasad, Achut Patwardhan, Acharya
Narendra Dev, Dr. Ram Manohar Lohia,
Aruna Asaf Ali.(Interruptions)
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SHRI KALKA DAS (Karol Bagh) Dr
Ambedkar has also made contributions He
has been forgotten

SHRIGHULAM NABI AZAD Please let
me speak Mr Speaker, Sir, you can just
imagine how several other names come up
at my mention of some names It is a matter
of pride for our country that so many names
associated withthefreedomstruggle of India
are coming up It can just be imagined how
many more names will the Hon Prime
Mimister or any other hon Minister may
mention if they do so (Interruptions)

SHRIRAM VILASPASWAN (Rosera)
He 1s trying to put a curtain on the wrongs

SHRI HARI KISHORE SINGH 1t 1s
nothing (Interruptions)

SHRI TARA CHAND KHANDELWAL
(Chandni Chowk) Sardar Patel s name has
been neglected by the Congress Party nght
from the beginning (Interruptions)

SHRIGHULAM NABIAZAD Yourparty
isnew Atleast myteacher did not teach the
history of this party to me (Interruptions)

Mr Speaker Sir, | have already made a
submissionthat I would not like to go intothis
dispute We have a regard for the leaders
who participated in the movements of 47, 42
or in the movements that took place before
that OurGovernmentand our Party respect
them and will continue to respect them We
will celebrate this function on behalf of the
Government and on behalf of the Congress
Party The Government will keep on
celebrating it and nobody can stop

[English)

SHRI A CHARLES (Tnvandrum) Sir,
yesterday,whenthe hon MinisterforWeltare
made a statement regarding non-
implementation of the Mancal Commission
Report, you were kind enough to give me a
few minutes for a short intervention Sir, In
the course of the intervention, the only point
which | wanted to highlight was that all the
controversy and delay in implementing the
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Report of the Mandal Commission was
because the then Government andthe former
Prime Minister did not include a list of
community for which the reservation was
eligible 1 made it very clear that the matter
went to the court of law as there was no list
of communities But, quite unfortunately,
when Doordarshan had telecast the news at
1G 30 PM, there was not even a mention
about that, when my speech was reported
All that was said was that | wanted the
Governmentto prepare a list of communities
including those communities that are omitted
Sir, the whole text of my speech is here |
never mentioned about any community that
hastobeincluded lonlysaidthatsincethere
is no list and since there has been delay, the
list has to be finalised

13.01 hrs.
[MR DEPUTY SPEAKER in the Charr]

Again, | am personally wounded seeing
today snewspapers |amnotaccusing either
the newspapers or the Government What |
want to say now I1s they should convey the
message which | had tnied to convey S,
one of the newspapers has sad

“ A Charles (Congress-l)
accused the NF Government
headedby ShnV P Singh of not
including any of the trnibal
communities among the
Christians inthe reservationlist ”

But, Sir,there s nomention of Christians
in my speech In another newspaper, it 1s
said

“A Charlessblamedthe erstwhile
VP Singh Government of not
including Chnstian in the list of
backward classes while
accepting the Mandal
Commission Report ™

Sir, this i1s unfortunate Simply because
| am a Christian they should not convey the
message that | spoke for the Christians 1n
regard to the implementation of the Mandal
Commussion Report Sir, | represent the
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dignified people of Tnvandrum andwhenever
| speak In this august House, | speak with
conviction and In good faith | have no
confusion about my honesty i there is a
detailed discussion on the Mandal
Commussion Report, | could expose as to
who Is responsible for the confusion | can
prove that there was political motivation
when the orders were 1ssued and that It was
notforgiving the benefit of reservationtothe
backward communities Therefore, Sir, |
would request you to convey the message of
what | had said yesterday and Iwould appeal
the fourth estate to go into my speech |
appeal tothemto give the correct statement
of what | have spoken yesterday in the
House (Interruptions)

[Translation]

SHRI DJ TANDEL (Daman and Diu)
Mr Deputy Speaker, Sir,through you I would
like to draw the attention of all MPs The
M Ps belonging to all parties would listen to
me | have been elected from Daman and
Diu EarlierDaman, DiuandGoaconstituted
a single unit After granting statehood to
Goa, Ternitonal Council was formed in
Daman Earlier we elected M L As to the
Assembly The Terntonal Council has been
set up four years ago

QOur Administration appoints the
Territorial Council There are 12 members of
Daman inthe Terrtoral Council, 8 members
are Chairmen of Panchayats and one each
fromS C andS T, one woman member and
one M P, in all there are 12 members An
incident took place on 18th June, 1991 Our
Temtonal Councillor, Shn Ram Bhai Patel
belongs to an agricultunst family He s very
social The Administrator appointed him as
Chairman of the Council Butthere has been
no oath taking ceremony evenafter 11 months
and ourHome Ministerwould notgothere on
the Scheduled time The Territonial Council
of Daman couldnotbeformed But Territorial
Council of Dadra and Nagar Haveli was set
up When territorial Council of Daman and
Diuwasformed, oathtaking ceremony could
not take place Our hon Minister of Home
Affairs had made programme to preside
over the oath taking ceremony on 31st July
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and all were invited accordingly But on 24th
July (Interruptions) Shri UttambhaiH Patel,
Minister of State in the Ministry of Rural
Development, whois sitting here, and others
wenttothe hon Ministerof Home Affairs and
complained against the appointment of Shri
Ram Bhai as he belonged to Shri Dev)i Bhai
group When he was appointed Chairman in
1990, he wasn Independent Member, where
as he was the Chairman of Panchayat when
he contested the elections durning 1990 |
was also elected as an M P in the elections
held nexttime | have been electedan M P

for the second ime Some responsibilities
and engagements are always there Many
people complained inthe State Home Ministry
and conspired that this M P was the man of
Devy Bhai and demarked his removal
immediately And on 24th July, the orders
were cancelled andhe wasremoved Agreat
injustice has been done It was done under
the influence of false propaganda, Anything
may happen tomorrow Can you solve it
today? The situat.on in Daman 1s such that
forthe first ime afarmer s son gotthis office

The entire community and society are in
favour of him On 17th instant | gave notice
to the Ministry of Home Affairs and the
Administration to sit on fast in front of the
office of Administration | will sacnfice my Ife
forthe purpose of needanses (Interruptions)

SHRI ATAL BIHARI VAJPAYEE
(Lucknow) Mr Deputy Speaker, Sir, today |
met the hon Speaker and sought his
permission to place the facts regarding
whatever has been said in the House Tthe
matter relates to Daman and D Since
Daman and Dw is a Union Temmitory, the
Ministry of Homs Affairs is directly
responsiable fort There i1san Administrator
For the purpose of advising him, Terntoral
Counclil 1s constituted the declaration of
appointment has been made through
Gazette They have been informed The
implementation process was started They
were nominated as members of serveral
committees, e g, Red Cross Committee
Home Advisory Committee It was decided
that oath taking ceremony would take place
later on Its date was finalised as 31st July
The invitation cards were distributed The
concerned members were informedto come



413 Re. Golden Jubilee
celebration of Aug

on 31st July to witness the ocath taking
ceremony But later on, the said ceremony
was completed Why it was cancelled What
1sthe reason behindinsulting any citizen ke
this after his appointment?

SHRICHANDRA SHEKHAR Whatwas
the reason given?

SHRI ATAL BIHARI VAJPAYEE The
reason Is that Congress members met the
Administrator and asked him to cancel his
appointment as he seems to be associated
with the Bharatiya Janata Party Would
anybody be insulted like this? Will the
administration of Union Ternitory be run like
this at the instance of the Central
Government If any consultation was to be
made it should have been made much earlier
Was the appointment of Shr Patel
necessary? But he s arespectedcitizen and
Chairman of group of Gram Panchayats He
enjoys distinguished place Is that particullar
terntory But it was not good to cancel the
date of oathtaking ceremony afterdistribution
of invitation cards You see the position of
Government of India The appointment was
published inthe Gazette of India Anything s
published in the Gazette of India Who 1s
responsible for t? What i1s the attitude of the
Ministry of Home Affairs in dealing with
Damar: and Diu and what sense Is there in
treating a ctizen of India ke this? The
government shouldcomeforwardandgivea
statement and place all the facts gefore the
House | would advise my hon colleague
thatthere isno needto go onfast We willset
the Government right in this very House

[English)

SHRI PM SAYEED (Lakshadweep)
Sir, Icome from such an area where there Is
a similar set up Therefore, you may kindly
give me two minutes to speak

MR DEPUTY SPEAKER How are you
concerned?

SHRI CHANDRA SHEKHAR (Ballia)
Mr Deputy Speaker, Sir, the hon Member
has raised a point and hon Atal ji has
endorsed that point It is a very shametul
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incident No Government can share this
view Ifanotification wasthereinthe Gazette
of Government of India and it was
subsequently changed, | would say that
either the Government has not mind or the
Government s acting under extraneous
influence Boththethings aresenousenough
to call for an explanation from the
Government

Union Territory Is directly under the
charge of the Home Ministry and the
Government of India No notfication about
the union terntory can go into the Gazette
without the consent and concurrence of the
Home Minister The Home Minister should
explain what were the circumstances which
led to this incident No Home Minister can
say that he appointed a person without
hawving full knowledge about he man or that
he did tunderthe influence of certain quarter
| do not know whether the man belongs to
BJP orto the Janata Party, janata Dal or to
any other party, but f an honourable citizen
has been appointed by the Government
there should be very valid reasons to cancel
that appointment Under no other
consideration, unless and Until the man Is
lunatic or there is a charge of reason, the
appointment can be cancelled It 1s a very
serious matter and | fully endorse the
statement made by Atal Ji

SHRIP M SAYEED Sir, | want to say
something in this connection

MR DEPUTY SPEAKER Nobody has
dragged in your name

SHRIP M SAYEED S, it i1s not my
personal explanation that | am owing here |
just wanted to share the circumstances In
which a situation like this has arisen In
Dadra-Nagar Haveli, Daman-Diu,
Lakshadweep and Andaman there 1s one
and the same pattern, that 1s a Pradesh
Counclil I1s there

Two years back similar elections were
conductedin Lakshadweep Candidates wene
finalised on the basis of the political parties
and the House was constituted Out of 21
members elected in Lakhshadweep, 18
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Members were elected under the Congress
ticket and three under the Janata Dal.
According to the regulation all the elected
Members are known as Pradesh Council
Members. Out of this, three Members are
appointed by the Administrator as
Counsellors. Their status is similar to that of
the Deputy Minister in the State.

Now, what happensisthis. Accordingto
the strength of the majority party, the
Members are nominated by the
Administrator. Here, three members were to
be appointed. The Administratorwanted one
Member to be appointed from the Janata
Dal. 1 said, you do it at your peril. | will sitin
Dharna infront of your Bungalow. Then, he
said, according to the democratic norms, the
majority must be appointed. Similar is the
situation here also. The House mustknow all
thesethings before you cometoany explosive
situation. Before knowing all these things,
you should not condemn the Government.
Suppose, if a notification had been issued,
then, | would say, that was wrong. If the
majority party happens to be the Congress
orany otherParty, do you expectsome other
Party Member to be nominated? | am not
holding any brief for Congress party alone.
Suppose, Janata Dal is in a majority, then
what will happen? So, this is what had
happened. Ofcourse, lcondemnit. Suppose,
the Administrator notifies a person's name
as a Counsellor, that was the mistake of the
Administrator. For that act,_he has to be
hauled up and not the Government. So, Sir,

fore they know anything fully well, to
condemn the Government is not good.

THEMINISTER OF PARLIAMENTARY
AFFAIRS (SHRIGHULAMNABIAZAD): We
will ascertain the facts.

SHRI LAL K. ADVANI (Gandhi Nagar):
We would like to have an explanation.

[ Translation)

| would like that the Minister of Home
Affairs should make a statement on the
speech made by Shri P.M. Sayeed.
[English]

It may have relevanceto Lakshadweep.
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[ Translation]

Prior to nomination, Shri P.M. Sayeed
has asked him to nominate a particular
person and not to nominate such and such
persons. It is one kind of situation. | don*
know whether any election has been held or
not. Who is responsible for it? | only know
that Shri Ramu Bhai Patel was appointed
and it was notified in the Gazette. Later on,
date of oathtaking ceremonywas announced
sevendays inadvance, because four people
visitedthe Ministry of Home affairs tochange
the Gazette. It is not tolerable. As has been
said by Shri Chandra Shekhar...

[English)

Was it without application of mind.
[ Translation]

If it was so it was wrong. But in this
matter | would like to say that the Minister of
Home Affairs should explain under which
circumstances the appointment was
concelled. Irealise thatthe plea made bythe
concerned M.P. is valid. The appointment of
Shri Ramu Bhai Patel should remain as it is.
[English)

MR. DEPUTY-SPEAKER:Mr. Azad, do
you want to say anything on this?

SHRI GHULAM NABI AZAD: | will take
up this matter with the Home Minister.

MR. DEPUTY SPEAKER: Now,
Message from Rajya Sabha.
13.17 hrs.
MESSAGE FROM RAJAYA SABHA
[English)
SECRETARY-GENERAL: Sir, | have to
report the following message received from

the Secretary-General of Rajya Sabha:-

“In accordance with the
provisions of rule 127 ofthe Rules



417 Pnvileges Commitiee
Report

of Procedure and Conduct of
Busines inthe Rajya Sabha, lam
directed to informthe Lok Sabha
thatthe Rajya Sabha, atits sitting
held on the 10th August, 1992,
agreed without any amendment
to the Capital Issues (Control)
Repeal Bill, 1992, which was
passed by the Lok Sabha at its
sitting held on the 5th August,
1992

13.19 hrs
COMMITTEE OF PRIVILEGES
First Report
[English]

SHRI SHIV CHARAN MATHUR
(Bhilwara) |beg a present the First Report
(Hindiand Englishversions)ofthe Committee
of Privileges

COMMITTEE ON GOVERNMENT
ASSURANCES

Sixth Report

[ Transiation)

DR LAXMINARAYAN PANDEYA
(Mandsaur) Ibegtopresentthe Sixth Report
(Hindiand Englishversions) ofthe Commuttee
on Government Assurances

COMMITTEE MON ABSENCE OF
MEMBERS FROM THE SITTINGS OF
THE HOUSE

Thrid Report
[English)

SHRI PROBIN DEKA (Mangaldor) |
beg to present the Third Report (Hindi and
English versions) of the Commitiee on
Absence of Members fromthe Sittings of the
House
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13.20 hrs
MATTERS UNDER RULE 377

()  Need to clear the proposals of
Maharashtra Government for
financing Cooperative Spinning
Mills of that state

[English)

SHRI ANANTRAO DESHMUKH
(Washim) The Government of Maharashtra
has sent proposals of 30 Cooperative
spinning mills to the Union Government
seekingassistance from financial institutions
If these projects are financed, they would
provide employment to at least 30,000
personsinthe State The UnionGovernment
have not responded on this i1ssue so far
Government of Kuwait have also given a
positive indication for financing cooperative
spinning units of Maharashtra | therefore,
request the Union Government to pursue
this matter with the Government of Kuwart
and clear the proposals of the State
Government of Maharashtra

(i) Need to ensure employment
opportunities for the education
youths of Bolangir, Orissa

SHRI SARAT CHANDRA
PATTANAYAK (Bolangir) Thereis nomajor
industry except an Ordnance Factory at
Bolangir Parliamentaryconstiuency Despite
the availability of natural resources there 1s
noinitiative takenby Centralas wellas State
Governments to set up industry n this
region No scheme has been introduced so
farto ensure employmentto urban educated
youths Meither the District Industry Centre
nor the financial nstitutions are providing
techno-economic support tothese youthsto
be self-reliant by setting up of small scale
industries Unless some drastic steps are
taken, there 1s every possibilty that the
youths may be drifted away frommainstream
of society

I, therefore, urge the Central
Government to take necessary steps for
ensunng employment facilities to the
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educated youths of Bolangir without further
delay.

(1) Need to strengthen the Public
Distribution Systemin hilly areas
of Uttar Pradesh

[Translation)

MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI (Garhwal): Mr.
Deputy Speaker, Sir, all the hill districts in
northern Uttar Pradesh have peen covered
under the new Public Distribution System.
However, itis a matter of regret that despite
this, the quantity of wheat and rice being
suppliedtothe people has beenrestrictedto
600 gms. only per unit.

Rainfed agriculture is the primary means
of livelihood for the people of these hillareas.
The agricultural production is not adequate
to meet the needs of the people even for
three months. Therelore, people will haveto
depend on Public Distribution System to
fulfill their requirements of foodgrains. The
Government should, therefore, take the
following measuresto strengthen the Public
Distribution System in these areas:-

1. Separate quota of foodgrains from
Central Pool should be allocated in
accordance with the requirements
of these districts.

2. The quota of rice should be
increasedto 6 kg andthat of wheat
to 8 kg per unit in these districts

3. Foodgrains should be supplied
adequately as per requirements
on a regular basis through the
Food Corporation of India.

4. Keeping in view the geographical
situation of the area more and
more godowns of foodgrains should
be constructed. Besides,
foodgrains shouldbe storedin large
quantities inthe existing godowns.
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(iv)  Need toset uptraining Centres
for CottagelIndustriesin Adivasi
dominated areas of Bihar

SHRI NITISH KUMAR (Barh): Mr.
Deputy Speaker, Sir, there is wide spread
discontent in Adivasi dominated backward
areas of Bihar. Poverty led exploitation and
lack of development projects is the root
cause of this discontent. The Central
Government had formed a committee to
study the matter during the last several
months and the Committee had also
submitted its report on May 18, 1990. The
State Government has also allocated about
25 percent of the total budget allocation for
the financial year 1992-93 for the
development of this area. But the amount is
very meagre. A proposaltoconnect Jamtara
Dumka-Rampur Hat in Santhal Parganaand
Ranji-Hazaribagh Giridih in Chhota Nagpur
by railway lines is under consideration since
long. It has not been approved so far.
Therefore, through you, Iwouldlike toinform
the Government that neither the soil of this
area is fertile not there are ample irrigation
facilities. Hence, the Government should
encourage setting up of cottage industries
there. The Government should not only set
up training centtre for cottage industries but
also provide financial assistance to the
trained youth in ordar to provide job
opportunities to them.

(v) Need to protect and conserve
anclent temples at Barasuaalo,
in Dhenkanal district, Orissa

[English)

SHRI K. P. SINGH DEO (Dhenkanal):
The 13th Centuary temples of Kapilas;
Kapileswar Mahadev at Barasuaalo,
Astasambhu at Kulals; Ananta Sagan -the
271t. sand stone reclining statue on the bed
of Brahmaniriverin thedistrict of Dhenkanal,
are decaying, crumbling and are getting
destroyed due to neglect and inadequate
protection, restoration and repairs as well as
abasence of any conservation measures
may be due to financial reasons. They are
under the State Archaeological care at
present.



